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Chhattisgarh 355 1737 2092 Bastar, Bijapur, Dantewada,
Narayanpur, Kanker,

Rajnandgacn, Sarguja

Tharkhand 504 249 753 Bokaro, Chatra, Hast Singhbhum,
(224y* Hazaribagh, Garhwa, Gumla,
Palamu, Latehar, Lohardaga,

Ramgarh, West Singhbhum

Madhya Pradesh 0 237 237 Balaghat
(95)*
Maharashtra 0 420 420 Gadchiroli, Gondia
(361 %
Odisha 0 614 614 Deogarh, Gajapati, Malkangiri,

Rayagarh, Sambalpur

Uttar Pradesh 67 0 57 Sonbhadra

1126 4351 5477 *Due to himited availability of
{680)* land in forests. IL=680 km.;
DL=3671 km.

Note:
IL — Intermediate Lane.
DL — Double Lane.
Number of criminal cases

1032. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of criminal cases registered during the past two

years,

(by  the number of cases disposed and the number of cases still pending for

disposal;
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(¢)  whether the crime graph is rapidly increasing in the country and if so,

the reasons therefor; and

(dy the measures being taken by Government in early disposal of cases and

proper investigation?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.PN. SINGH): (a) and (b) The data/information pertaining to the last two
years (2010-2011), State/UT-wise are given in Statement (See below).

(¢) A total number of 2224831 and 2325575 IPC cases were reported in the
country during 2010 and 2011 respectively, thereby showing a rising trend.

(dy 'Police' and 'Public Order’ are State subjects under the Seventh Schedule
to the Constitution of India, and therefore, the State Governments/UT Administrations
are primarily responsible for prevention, detection, registration and investigation of
crime. The Union Government, however, attaches highest importance to the
matter of prevention of crime and therefore, the Union Government has been
advising the State Govermments/UT Administrations from time to time to give more
focused attention to the administration of criminal justice system with emphasis on
prevention and control of crime. A consolidated Advisory on Prevention of Crime
has also been issued on 16th July, 2010 to all the State Governments/UT
Administrations.
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